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NOTIFICATION

The 21st May,2022

No. LGL.83/20 22t17 .-'l'he following Act of thc Assam Legislative Assembly which

rcceived the assent of the Govemor ofAssam on lTth May, 2022 is heteby publishcd for general

information.

ASSAM ACT NO.)o{OF2022

(Received the assent of the Governor on lTth lt/Lay,2022)

THE ASSAM VENTURE SANSKRIT AND PALI

EDUCATIONAL INSI'ITUTIONS (PROVINCIALISATION

oF SERVICES) (REPEALTNG) ACT,2022
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AN
ACT

to rcpeat the Assam Vcnturc Sanskrit and Pali Educatiooal
lostitutions (ProvincialisationofServiccs) Act,20l2.

Whereas it is expedienr to repeal the Assam Vcntrnc Sansltrit

and Pali Educational lnstitutions (Provincialisation of Scrvft:cs)

Ac\2012.

It is hereby enacted in thc Scvaty'third Yeo of the Republic

of hdia, as follows :-

(l) This Act may be callcd the Assanr Yena.ne Sanskrir

ad Pali Btrrational lfftitutions (Provimialisation
ofScrviccs) (Repcaling) Acq 2022.

(2) It extends to the whole of Assarn
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ol 2Ol2

2

(3) It shall come into forcc at once .

(l) Tk Assam Vcnture Sanskdt and Pdi Erlucational

lnstitutions (Provincialisation of Services) Act'
2012 ishcr€byrcPcalcd.

(2) Notwithstanding such repeal of the Act as mentioncd

in subscction ( I ) above, anything done or action

taken or any righr, tirle, obliption or liability already

acquircd, accrucd or incuned or any reinedy or
procceaing in respect of any srrch rigbt' title"

obtigatior o. liability or pcnalty' claim or dcmand

etc. alr:ady cnforced under 6e Act so rep€ale(

before tre date of commenccment of this rcpealing

Acr, shall be desaed to havc bccn validly donc or
raken un&r tbe rcpealcd Aa.

GEETANJALI DAS SAIKIA
Secretary to the Govemment of Assam,

Legislative Deparhent, Dispur, Guwahati-6'
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